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(Statutory authority estabrished under rhe Food Safety and Standards Act, 2006)o.l3i, 
f*.::1:ry., p"ii.y Li"rdination Di vis ion

File No. HR/3/2023_HR_FSSA|

Poa ehawan, rotra Roua,'Nli"#i"1'I ffi;;

NOTICE
Date 0 July 2025

subject: Appointment of part-time members of the Food Authority under Section 5 ofthe Food Safefy and Standards Act, 2006_reg.

As per section 5 (1) of the Food safety a,d Standards Act, 2006,the Food Authority sharl
;:T[:1, #rpcrson 

and the rorowing t*.rt;-;;; members out or which one_third shari

fftffi 
Members' not below the rank of a Joint Secretary to the Government of India.

flJJ#:Yffi ::,?:Tffi il*.y:1**x,,..1#Til;:;.";;;:
(c) two representatives from consumer organisations;(d) three eminent fbod technologists o...Ln,i.ir,.
(e) five members to be appointed by rotation every trrree years, one eacrr i, seriatirn
::ilj*Jones 

as specified in the First schedule to represent the Stares and the Unio,
(f) two persons to represent farmers, organisations;
(g) one person to represent retailers, o.glnisations.

2' Food Authority members under section 5( r ) (b) to (g) were notified fbr a period of 03
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* b er . 2 0 22 rhe app o i ntm ent o r

3' In this regard' Nominations of suitable candidates for appointment as members of theFood Authority under section 5(t ) (b), (c), (d), (0 & (g) are being sought.
4' The Members of the Food Authority. other than ex-officio members, shall be paid asitting fbe of seven thousand and five hunored rupees for each cray or part thereof for attendingeach meeting and the reimbursement of actuar traver una ,rurirtence expenses.
5' The nomination(s) should contain details of the quarifications, experience, competence, andservice rendered in their respective field. presented in u -unn.. that ensures the higheststandards of competence' a broad range of relevant expertise. and the broadest possibregeographic distributio, within the country. The nomination shourd be submitted in theprescribed format at Annexure A. In addition, detailed ..ru-" may also be provided. .r.he
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Yours Faithfully

ffiYonb?fM
(Dr. Ajai prakash Gupta)

Director, policy Coordinaiion



Annexure A

l. Name:

2. Date of Birth:*

3. Gender:

4. Address*

Residence:

Office:

5. Telephone Nos. (Mobile/ Office/ Residence):

6. Fax No. / e-mail:

7. Academic eualifications: *

8. Professional eualifications:*

9' Professional / Research experience in fbod safety/Standards/euarity contror if any.*
I 0' Details of awards/ other nationar / internationar recognition won, if anv. *

I l. Other major achievements

12. Membership of professional bodies/ associations*

l3' Details of nationar / internationar conf'erence attended*

il;,}|'','tng 
under section 5(1) (b) / (c) / (d) / (f) / (g): (please tick application section as per

15. Any other inlbrmation

*Please attach supporting documents
Signature


